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COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 17.02.2020

CAUSE LIST -2 -

PRESENT: 1. Hon’ble Member (J), Shri Rajeswara Rao Vittanala
2. Hon’ble Member (T), Shri Ashutosh Chandra
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ORDER

Heard Ms. Tanvi Kishore, learned Counsel for the Petitioner and Ms. Anusha
Chatra, learned Counsel for the Liquidator and Mr. V.K. Bhat, learned Counsel
for the Claimant.

Post the case on 30.03.2020
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